
rile Na. 10/03/2019-NCLT
WWW fit?mm NATIONAL (IOVII’ANY LAW TRIBUNAL

[1“‘Fluor. Blank}.
coo Complex. leii‘n Rural,
fi' REV/Nev. Dcihlr l limo:

W/ Dated 4" February 2019

ORDER
lhere shall be Special Bench ni chl Delhi on 2 2019 re anend ihe mamas iislcd before

Ms. lna Malhoua, Member (Judicial) and Dr. v.1<. Subburai. Member (leehnical). The Special
Bench shall comprise of

Sat ”3an at h LT Vt» DI.

\ls. lna Mnlhmra. Member (Judielal)
The Cunslilution ofBench as per secllon 41° (3) of lh: Companies Acl, 2013.

lhis ls in parlial modificalien ofDrdcr ofcvcn number deled l,I.2019 {or 8.2 2010 only.
This issues villh Ihe appmVai ofIion’bic Pmsldcnl. \JCL l.

chi m. .

Ttlcphune: 24363451
Cup) to:-

1. PS. [0 Hon'bic President. Nalionai Cmnpan) I.4\‘4 TrihunaLNewnelhi
2. Hon'hle Members Nallulmi Cumpan) Lam Tribunal.
3, Ul'lice ‘ (Ifkaunnfll Company Law lribunai. Principal Bench. New Delhi/Kolkala Viumbai,

Chemiai AlmiedabadJAllaliabadchgalurulChandigarh summimuemmu
4 as re Jeiru Seaman“ (Sh (iydneshuar Kumar Singh) Minisu) quorporabe Affairs. [\cw

Delhi.
5 NCLT web alle’ NKYHLE Board
a. The innnrne ul'Chanered Accountants cflndia. 110. New Delhi.
7. The lnsliiule ofL‘enlpan) l crelaries nllndnu 1C. .House 22. Institutional Area. Lodhi

Road, New Delhi , 11000:.
3, The lnsmmc oftosl Acmnnmnh orlnun. CVIA Bhiman, 3 Institutional Area. Lcdhi Road.

Nevl Delhi-110003
9 Corporal: Law Advner, 158 Baum Fllciflve. Palam Road. Nechihi-l 10037
10 Taxman Allied Scniccs L1 9 32, New Rnhlak Road. Delhi.
11, lhc All ludia keporler Pvl Md . ilrn. ’R' Block, Delhimy Colin, New Delhi
12 Bar (Ilyuncll, Ne“ Delhi Mumbai.


